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1 2 3 4 5

28. Uttarakhand 255.00 114.75 –

29. West Bengal 628.00 414.90# –

TOTAL 13465.00 8535.825 11000.00

# Including arrears of SDRF for the previous year.

* Now Union Territory of Jammu and Kashmir and Union Territory of Ladakh.

PMAY (U) in Assam

1854.   SHRI  BIRENDRA  PRASAD  BAISHYA : Will the Minister of  HOUSING

AND URBAN AFFAIRS be pleased to state:

(a) number of towns in Assam in which Government has implemented Pradhan

Mantri Awas Yojana (Urban) [PMAY (U)];

(b) eligibility criteria fixed by Government for candidates applying for PMAY
(U);

(c) number of applications received from candidates for applying for various
categories/components under PMAY (U) from Assam during the last three years and
current year;

(d) the number of houses constructed under each component of PMAY (U) in
the country, especially in Assam;

(e) the number of houses allotted to beneficiaries under its each component in
country, especially in Assam; and

(f) whether Government has conducted social audit of scheme, if so, the
outcomes thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI) : (a) The State Government of Assam has
reported that the Pradhan Mantri Awas Yojana - Urban (PMAY-U) have been implemented
in 98 Urban Local Bodies (ULBs) and recently extended to 25 Development Authorities
(DAs).

(b) A beneficiary family under the PMAY-U Mission will comprise of husband,
wife and unmarried children. The beneficiary family should not own a pucca house (an
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all weather dwelling unit) either in his/her name or in the name of any member of his/

her family in any part of India. An adult earning member (irrespective of marital status)

can be treated as a separate household, provided that he/ she does not own a pucca

house (an all weather dwelling unit) in his /her name in any part of India. In the case

of a married couple, either of the spouses or both together in joint ownership will be

eligible for a single house, subject to income eligibility of the household under the

Mission. Further, such person with pucca house having built-up area less than 21 sq.m.

may be included for enhancement of existing dwelling units up io 30 sq.in. However,

if enhancement is not possible on account of lack of availability of land/ space or any

other reason, she/ he may get a house under PMAY-U elsewhere.

Further, beneficiary of Economically Weaker Section (EWS) having annual

household income up to ` 3.0 lakh may apply for anyone of the four verticals of PMAY-

U Mission namely “In-situ” Slum Redevelopment (ISSR), Credit Linked Subsidy Scheme

(CLSS), Affordable Housing in Partnership (AHP) and Beneficiary-Led individual house

construction or enhancement (BLC) whereas beneficiary of Low Income Group

(LIG) having annual household income from ` 3,00,001A up to ` 6.0 lakh, Middle

Income Group-I (MIG-1) having annual household income from ` 6,00,001/- up to

` 12.0 lakh and Middle Income Group-II (MIG-II) having annual household income from

` 12,00,001 /- up to ` 18.0 lakh, may be eligible only for CLSS vertical of the

Mission.

(c) The State Government of Assam has informed that since inception of the

PMAY-U Mission, number of applications received under BLC and CLSS verticals of

the Mission is respectively 1,05,000 and 10,901 whereas number of applications received

under AHP and ISSR verticals of the Mission is respectively 37,364 and 2,872. Also,

during current year 16,189 applications have been received under BLC vertical of the

Mission.

(d) and(e) The details of number of houses constructed and allotted to beneficiaries

under each component of PMAY-U in the country and especially in the State of Assam

are at given in the Statement (See below).

(f) The Government of Assam has intimated that Social Audit under the Mission

has been started from the month of October, 2019.
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Statement

Details of number of houses constructed and allotted to beneficiaries under each
component of PMAY-U in the country and especially in the State of Assam

Sl.No. Component All India Assam

No. of Houses No. of No. of No. of
Sanctioned Houses Houses Houses

Constructed Sanctioned Constructed
and and

Allotted Allotted

1 2 3 4 5 6

1. Credit Linked Subsidy 8,08,567 8,08,567 898 898
Scheme (CLSS)

2. “In-situ” Slum 4,61,862 4,11,948 - -
Redevelopment
(ISSR)

3. Affordable Housing in 27,74,189 3,86,538 - -
Partnership (AHP)

4. Beneficiary- Led 52,73,995 12,29,142 96,074 13,255
individual house
Construction or
Enhancement (BLC)

TOTAL 93,18,613 28,36,195 96,972 14,153

Global Housing Technology Challenge-India

1855. SHRIMATI  VIJILA SATHYANANTH :

SHRI S. MUTHUKARUPPAN:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a) whether it is a fact that Government would offer ` 150 crore as a technology

innovation grant to build 6,000 homes, cheaper, faster and better using alternative

technologies and materials under the Global Housing Technology Challenge-India
(GHTC-India) launched recently;


